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P r o p o s a l s  f o r  d e v e l o p m e n t  o f  t o u r i s t  
SPOTS IN N o r t h -W e s t e r n  S t a t e s  b y  

I.T.D.C.

5148. PROF. NARAIN CHAND PARA- 
SHAR : Will the Minister of TOURISM  
AND CIV IL A VIATION be pleased to 
state ;

(a ) a brief outline of the proposals of 
the I.T.D .C. for the development o f tourist 
spots in  the North-W estern States o f H im a-
chal Pradesh, Jam m u and Kashmir, Pun-
jab and H aryana; and

(b) the likely pattern of cooperation with 
the State Governments concerned ?

TH E M INISTER OF STATE IN  THE 
M INISTRY OF TOURISM  A ND  CIVIL 
AVIATION (DR. SAROJINI M A HISHI) :
(a )  Subject to their economic viability 
being established the expansion of Travellers 
Lodges at Kulu and Manali, construction 
of a hotel at G ulm arg and motels at Pahal- 
seon and A m ritsar will be taken up by the 
India Tourism Development Corporation 
(ITD C ) in the Fifth Plan period.

(b) State Governments would be re-
quested to make available land and other 
necessary facilities such as electricity, 
water ctc. at concessional terms.

R e c o v e r y  o f  a r r e a r s  o f  I n c o m e - t a x

.5149. SHRI B IREN D ER SIN GH  RAO ; 
Will the Minister of FIN A N C E be pleased 
to  state the am ount of Income-tax ari'ears 
recovered by Government during the 
period April to October, 1973 ?

TH E M INISTER OF STATE IN  THE 
M INISTRY  OF FIN A N C E (SHRI K. R. 
G A N ESH ) ; The amount of Income-tax 
arrears recovered during the period April to 
October, 1973 is not available since the in-
form ation is compiled on a quarterly basis, 
i.e. as on 30th June, 30th September, 31st 
December and 31st March.

However, during the period 1-4-73 to 
31-12-73, the total am ount realised out of 
Income-tax arrears by cash collection 
amounted to Rs. 57.14 crores. During the 
same period the arrears of Income-tax were 
further reduced by Rs. 145.31 crores by 
adjustments, appeals effects, rectifications, 
etc.

L o a n s  a d v a n c e d  b y  L.I.C. t o  S t .\t e s

5150. SHRI BIREN D ER SIN GH  RAO : 
SHRI M U K H TIA R  SIN GH  

M ALIK :

Will the M inister of FIN A N C E  be pleas-
ed to state;

(a ) whether the State of M aharashtra 
and Tamil Nadu are the largest beneficiaries 
o f loans being advanced by the I.ife Insu-
rance Corporation as compared to other 
States in the country;

(b) if so, the reasons therefor; and
(c) the reasons fo r which sijch loar.s are 

not being given to  other States inc'aiding 
H aryana ?

TH E M IN ISTER OF FIN A N C E (SHRI 
YESHW ANTRAO CHAV A N ) : (a) A
statemnt indicating the loans availed of by 
the various states is laid on the Table of the 
House. [Placed in Library. See No. LT- 
6583/741.

(b ) and (c ) . W ithin the constraint o£ the 
Insurance Act. the LIC  seeks to spread its 
investments on a uniform  ba'sis throughout 
the country. The amount invested in a State 
depends upon the extent to which the \a :ious 
agencies in that State are able to avail ihcm- 
olves of the loan facilities olfered by the 

L I .e .

The investments in M aharashtra i  Tamil 
N adu are substantial because of the infras-
tructures available in these states, \»hich 
have enabled those states to drav/ rr-.ore 
loans from  I.IC  thaa other states.

,'\s far as other slates including H a-y an a  
are concerned, the LIC has always been 
willing to grant loans to the extent suitable 
agencies are available to utilise LIC 's funds.

I n 'C R E a s e  i n  E x p o r t  o f  T r a d i t i o n a l  

G o o d s

5151. SHRI B IREN D ER SIN G H  RAO ;
SHRI D. D. DESAl :

Will the M inister of COM M ERCE be 
pleased to state : ‘

(a ) the position of export trade ia  1973-
74 as compared to 1972-73;

(b ) the efforts that are being made to 
augment the export o f traditional goods;

(c) the natyre of the dem aad In  the new 
markets abroad fo r Indian gooias together 
with the steps whictt are being taken to  meet 
this demand; and




